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tered by the Ministry of Finance. The 
import, sale and manufa,cture of psycho
tropic drugs are controlled under the pro
visions of the Drugs and Cosmetics Act. 
The Drugs and Cosmetics Rules have 
recently been amended to provide for 
stricter control over the import, manu
facture and sale of these drugs. 

Th-: concerned law enforcement agencies 
are a lerf lo the i l l icit u� of drugs and 
'tontimut to t:,ke \Uch preventive and 
other mea..;ures as are considered neces
sary from t ime to t ime. 

Railway Catering Staff 

*282. SHRI  A .  N EE LALOHIT HADA-
SAN NA DAR : Will t he M in is:er of 
RA I LWAYS be p!ea�ed to .,rate : 

( a ) whether (liovcrnment have recen: ly 
received any rep�esentation regard ing  pro .. 
Nem;; of the Rai lway  Catering Staff; and.  

( h )  if so. the deta i l s  thereof and the 
action t aken thereon? 

THF DEPUTY MIN ISTER IN TH E 
M I N IS fRY OF RAILWAYS AND IN 
THE DEPARTM ENT OF PARUAMFN
TARY AFFAIRS (SHRJ MALUKAR
J UN ) :  ( a ) A repre,entat ion dated ::!8 
December. 1 98 1  from All  I ndia Ra i lway 
Catering Service, Workers• Union. Banga
lore addr�..,..,ed to the  Speaker of Lok 
'S'.lhha was received from the Lok Sabha 
Secretariat in March, J 982 . Copie<; of this 
Repre-;entat ion were aho received recently 
t h rough certa in  other Mcmhers of Parl ia
ment. 

(b) "The All India Ra i lway Cate ring 
'.S�rvice., Workers' Union is un unrecognis
ed organi sa�ion. The representation 
1 � ferred !o in r,art (a) of the question  
rnntain'i 23 demands which i nclude in
rrea.,e in the commission, payment of Pro
d uctivity Linked Bonus. absorpt ion of 
'( ommision Bearers/Vandors refixation 
of wa!?e scales and pro.rnotional avenues 
for catering s�aff etc. The demands con
t a ined in th i ;  memorandum have been pro
j::cted mostly in the context of the ,._s i tua
·t io 'l obtaining on t h !  South:rn Rnil\vay. 
Th� Southern Railway have examined 
these demands and have taken appro-

priate action, wherever necessary on 
merits, e.g. 

( 1 ) absorption of over 500 Commission 
Bearers/Vendors a5 regular employees, 

( 2 )  absorption of Commission Bearers/ 
Vendors without a ny d isti nction on senio
ri ty basis determined on the basis of their 
date of depost i t ing security. 

( 3 )  channel of promotion to th is cate
gory, 

( 4) provision of quarters according to 
availabi l i ty of quarters, 

1 

( 5 )  regularisat ion after due selection. 
of Assi<;tant Managers promoted on an 
cul-hoc basis, 

( 6) provision of First Aid Boxe� in al l  
Super fast 1 rn ins. 

( 7 )  payment of overtime for ,, or king 
beyond rostered hours of work as admis, i
ble under the rules. 

00 gradual  replacement of steam-coal/ 
charcoa l i n  k i tchen with cook ing ga�. 

( 9 )  provi-.ion of t rolleys for t ran"Nrt
ing material" from each catering unit to 
t he  pantry car. e tr .  etc. 
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Use Of Radio "" ... T.V. for � of 
Family Welfare Programmes 

"'284. SHRI RAM AWADH: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

( a )  the extent to which the Radio and 
Door Darshan are being uti lized by Gov
ernment to give effective publicity to the 
fami ly  planning and family welfare pro
grammes� and 

( b )  the detai l s  thereof? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN
KARNAND) : (a ) afld (b > Radio and 
Door Darshan are util i�d for fami ly  
planning education and publicity purposes. 
The Stations of Al l  India Radio hroadcast 
a large number of programmes relating to 
fami ly welfare every month. The com
mercial channel of Vividh Bha.rati are 
also uti l ised for broadcast ing a spot and 
jingle daily 1:tnd two spomsored pro
grammes. "Kaun Kahan aur Kab,. and 
'Priwar Mangal' once n week each. The 
All Ind ia Rad io has also been requested 
to put a regular programme on fixed t ime 
once a week. 

Similarly, Door Darshan is induced to 
telecast at )east one programme daily orr 
Family Welfare · Programme. For this 
purpose, films and other materials are 
provided to the Door Darshan. Besides, 
one Advertisement on Nirodh i,;; te leca,t 
once a week from seven Centres. 

About Rs. 65 lakhs have been allocated 
d uring t 982-83 to meet the expenditure 
.for using the commercial circu its of the 
A l l  India Radio and Door Darshan. 

Seaw-0rthy Ship broken C:town for Scrap 

*285 .  SHRI RAM VILAS PASWAN : 
SHRI M .  RAMGOPAL 

REDDY: 

Will the -�Minister of SHIPPING AND 
TRANSPORT he pleased to state : 

(a )  whether Government's attention has 
been tdrawn to the news-item 'Seawortny 
sh_ip broken down for scrap' appearimg in 
the Bli tz dated 25 September, 1982; 




